
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

APPEAL NO.62 OF 2024 (SZ) 

IN THE MATTER OF: 

Maruthi Cottex Ltd., 

Rep by its Managing Director, 

Telangana.                                                                         Appellant (s) 

 

Versus 

 

Telangana State Pollution Control Board.                            Respondent(s) 

 

 

REPORT OF THE TELANGANA POLLUTION CONTROL BOARD 

 

RUNNING INDEX 

 

S.No. Particulars Pg.No. 

1. Annexure-I – Inspection Report dated 
06.11.2024 

1 

2. Annexure-II – Photographs taken during 
Inspection 

3 

 

Place: Hyderabad 

 

Date: 07.11.2024                      

 

 
 

       COUNSEL FOR RESPONDENT BOARD 
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ANNEXURE 
 

PHOTOGRAPHS TAKEN DURING INSPECTION ON 06-11-2024 
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